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12.13 brs.

SYMPATHY FOR EARTHQUAKE
VICTIMS

MR. SPEAKER : Shrl Manubhal Patel,

SHRI HEM BARUA (Mangaldai) :
Before you take up the calling attention
motion, may I suggest that we should stand
up and pay our homage to the persons who
were killed in the earthquake ?

DR. RAM SUBHAG SINGH (Buxar) :
It was preclsely with that object that I have
brought In & Resolution. Such a Resolu-
tion has already been passed In the Rajya
Sabha, We should see that sultable mea-
sures are taken for providing rellel 10 the
earthquake victims. Government could
accept the Resolution and take necessary
steps,

MR, SPEAKER : We have a call atten-
tion motion on the subject. 1 have also
received a suggestion from Dr, Ram Subhag
Singh. This will come side by side, Now
Shrli Hem Barua suggests that we should
rise and stand In sllence for a short while
to express our sympathy for the victims of
the earthquake,

AN HON, MEMBER 1 On behall of
the House, you could convey our sympathies.

DR, RAM SUBHAG SINGH 1 Shall [
read out the Resolution ?

MR. SPEAKER : On behallf of the
House and also as suggested by Dr. Ram
Subhag Singh and Shrl Hem Barua, we
express our sympathy and decp sorrow at
the toll taken by the earthquake. On be-
half of the House, 1 convey our sympathy
to the viclims.

12.15 hrs.

CALLING ATTENTION TO MATTER
oF URGENT PUBLIC IMPORTANCE

EARTRQUAKE IN GUIARAT NEAR
ANKLESHWAR OILFIELDS

SHRI MANUBHAI PATEL (Dabhol) 1
1 call the attention of the Minister of
Petroleum and Chemicals and Mioes and
Mectals (¢ the following matter of urgent

public importance and request that he may
make a statement thereon 1

The severe shocks of earthquake In
Gujarat near the Anklehswar Oil-
fields resulting in heavy death toll
and damage to houses.

sHRI NATH PAT (Rajapur) : There
should be some kind of logic as to who
answers the calling attention notice. 1 have
no objection to my hon, frlend Shri D.R.
Chavan answering, but this Is a natlonal
calamity. Just because thcre are some oile
wells in the vicinity, should we ask the
Mintster for Petroleum to answer ? Elther
the Prime Minlster or the Home Minister
should have been here to answer the calling
attentlon,

SHRI N.K. SANGHI (Jodhpur) : 1 had
submitted a calling attention notlce to be
answeied by the Home Minister, and I am
really surprised to find that it is belng
answered by the Minister for Petroleum,
This Is a very seriuos matter, Wherever
earthquakes have taken place......

MR. SPEAKER ; It Is based on the
Member’s own motion, It Is directed to
the Minister concerned who Is golng to
attend to t, In this case the Minister of
Petroleum and Chemicals, As a matier
of fact, there was some¢ doubt about the
Ministry concerned, and It was also suggest-
ed that though It concerns the State, the
whole country Is concerned with it.
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SHRI 8. KUNDU (Balasore) 1 The
office has to direct It to the proper Minise
ter,

SHRI NK, SANGHI : 1 addressed it
to the Home Mioister.

MR. SPEAKER 1 You have expressed
your views, It Is enough.



